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Jagdamba Infratech v. Mansi Sarwa, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 5043 
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5039 
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Central Act   [11] 
Government of Union Territories (Amendment) Act, 1971 
West Bengal Legislative Council (Abolition) Act, 1969 
Mysore State (Alteration of Name) Act, 1973 
Laccadive, Minicoy and Amindivi Islands (Alteration of Name) Act, 1973 
Andhra Pradesh Legislative Council (Abolition) Act, 1985 
Tamil Nadu Legislative Council (Abolition) Act, 1986 
Madras State (Alteration of Name) Act, 1968 
Repealing and Amending Act, 1974 
Sixth Schedule to the Constitution (Amendment) Act, 1995 
Sixth Schedule to the Constitution (Amendment) Act, 1988 
Fifth Schedule to the Constitution (Amendment) Act, 1976 

  
Central Notication   [35] 

Securities and Exchange Board of India [CIR/CFD/DIL/7/2010(1)] 
Securities and Exchange Board of India [CIR./IMD/DF/16/2010(1)] 
Securities and Exchange Board of India [CIR/IMD/FIIC/1/2010] 
Securities and Exchange Board of India [CIR/IMD/FIIC/9/2010] 
Securities and Exchange Board of India [CIR/MRD/DP/32/2010] 
Securities and Exchange Board of India [Cir No. IMD/FII&C/42/2010] 
Securities and Exchange Board of India [Cir No. IMD/FII&C/4/2010] 
Securities and Exchange Board of India [CRI/OIAE/IAD/01/2010] 
Securities and Exchange Board of India [CIR/CFD/DIL/3/2011(1)] 
Securities and Exchange Board of India [CIR/DNPD/2/2011] 
Securities and Exchange Board of India [CIR/DNPD/6/2011(1)] 
Securities and Exchange Board of India [CIR/IMD/DF/14/2011(1)] 
Securities and Exchange Board of India [CIR./IMD/DF/17/2011(1)] 
Securities and Exchange Board of India [CIR/IMD/FIIC/11/2011(1)] 
Securities and Exchange Board of India [CIR/IMD/FII&C/7/2011] 
Securities and Exchange Board of India [CIR/IMD/FII&C/7/2011(1)] 
Securities and Exchange Board of India [CIR/IM D/FII C/3/2011] 
Securities and Exchange Board of India [CIR/ISD/2/2011(1)] 
Securities and Exchange Board of India [CIR/MIRSD/12/2011(1)] 
Securities and Exchange Board of India [CIR/MRD/DP/09/2011(1)] 
Securities and Exchange Board of India [CIR/MRD/DP/10/2011(1)] 
Securities and Exchange Board of India [CIR/MRD/DP/4/2011] 
Securities and Exchange Board of India [CIR/MRD/DP/8/2011] 
Securities and Exchange Board of India [CIR/MRD/DSA/2/2011(1)] 
Securities and Exchange Board of India [SEBI/CFD/DIL/LA/1/2010/05/03] 
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Securities and Exchange Board of India [SEBI/IMD/CIR No. 15/191378/2010] 
Securities and Exchange Board of India [SEBI/IMD/CIR No. 16/193388/2010] 
Securities and Exchange Board of India [SEBI/IMD/CIR No. 17/193751/2010] 
Securities and Exchange Board of India [SEBI/IMD/CIR No. 18/198647/2010] 
Securities and Exchange Board of India [SEBI/MIRSD/Cir. No. 03/2010] 
Securities and Exchange Board of India [SEBI/MRD/DoP/SE/Cir-2/2010] 
Securities and Exchange Board of India [SEBI/MRD/DoP/SE/Cir-6/2010] 
Securities and Exchange Board of India [SEBI/MRD/DoP/SE/Cir-7/2010] 
Securities and Exchange Board of India [SEBI/MRD/DSA-OIAE/Cir.-09/2010] 
Securities and Exchange Board of India [Noti. No. SEBLWIRSD/Cr. No. 02/2010] 
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To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scconline_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 
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